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IN THE NATIONAL GREEN TRIBUNAL, NEW DELHI
SUPPLEMENTARY AFFIDAVIT BY MUNICIPAL
COMMISSIONER, MUNICIPAL CORPORATION,

DEHRADUN (RESPONDENT NO.4)
Original Application No. 477/2022

Rajendra Gangsari
Applicant
Versus

State of Uttarakhand and Ors.

Respondents

AFFIDAVIT of Gaurav Kumar,
aged about 38 years, S/o Shri Sunil
Kumar Singhal, presently posted as
Commissioner, Municipal
Corporation, Dehradun.

Deponent

I, the above-named deponent do hereby solemnly affirm and state on

oath as under: -

1) That the deponent is presently posted as the Commissioner,
Municipal Corporation, Dehradun and is competent to sign and

swear the instant affidavit.

2) That in furtherance of the Joint Inspection Report prepared by
Joint Committee, the answering respondent has taken following

actions: -

X
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i. That a proposal with an estimated cost of Rs. 115.38 Lakh
was prepared by the Irrigation Department to construct a
Strom Water Drain/ trench (700-m length & 4-m wide)
along the wall of SWMP on the outer side to prevent storm
water from entering into the plant. In furtherance of the said
proposal, Executive Engineer, Irrigation Department,
Imigation Block Vikasnagar vide letter no. 2429 dated
29.08.2023 forwarded the amended plan cost to the District
Magistrate, Dehradun, and requested to handover the said
plan to the Forest Department as the land belongs to the
Forest Department. Further, Chief Municipal Health
Officer, Nagar Nigam Dehradun vide letter no. 1884 (H),
dated 03.01.2024 informed District Magistrate and
Executive Engineer, Irrigation Block, Vikas Nagar to attend
the meeting on 05.01.2024 at 3:00 P.M regarding obtaining
NOC for the construction of Strom Water Drain in the
proposed land site. The copy of Irrigation Plan, letter dated
29.08.2023 and 03.01.2024 is being marked and filed as

Annexure No. 1 (collvy) to this affidavit.

ii. The Municipal Commissioner, Nagar Nigam Dehradun
vide order bearing no. 1895(H) dated 05.01.2024
constituted a committee, consisting of Scientist-D,
MoEFCC, Nodal Officer, S.V.N, Environment Officer,
UKPCB, and Chief Health Officer, Nagar Nigam,
Dehradun in compliance with the suggestions of the Joint

Committee to examine the feasibility report w.r.t the

capacity of LTP plant, wet scrubbers, carbon filters, and
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biofilters. The copy of order dated 05.01.2024 is being

marked and filed as to Annexure No. 2 this affidavit.

iii. Consequently, the Chief Municipal Health Officer, Nagar
Nigam Dehradun vide letter bearing no. 1896 (H), dated
05.01.2024, directed M/s Green Clean Waste Management
Private Limited to prepare a feasibility report w.r.t the
capacity of LTP plant, wet scrubbers, carbon filters,
biofilters and the same shall be submitted with the Nagar
Nigam, Dehradun so that the committee may examine the
feasibility report in order to ensure the proper operation of
the Sheehambada Processing Plant. The copy letter dated
05.01.2024 is being marked and filed as Annexure No. 3
to this affidavit.

iv. That the Municipal Commissioner, Nagar Nigam
Dehradun, vide letter bearing no. 2771(H), dated
01.05.2023 sent the proposal to the Urban Development
Directorate to take action for the disposal of mixed waste/
RDF deposited at Landfill site of the Sheehambada
Processing Plant. Further, vide letter no. 1879(H), dated
18.09.2023, Nagar Nigam wrote to IIT, Roorkee to proceed
with the Quantification/Estimation and quality analysis of
stored RDF/ mixed waste at the processing plant site. The

copy letter dated 01.05.2023 and 18.09.2023 is being

marked and filed as Annexure No. 4 (colly) to this
affidavit.
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v. That Municipal Commissioner, Nagar Nigam Dehradun,
vide letter bearing no. 2755 (H) dated, 28.04.2023, wrote to
Director, Urban Directorate proposing grant of financial aid
to procure 75 MM Trommel, 30 TPH Ballistic Septor, and
25 TPH Shredder in order to increase the capacity of the
Sheeshambada Processing Plant. The said proposal has
been accepted and the tender shall soon be issued by Nagar
Nigam Dehradun. The copy letter dated 28.04.2023 is being

marked and filed as Annexure No. 5 to this affidavit.

vi. That a meeting was conducted on 18.12.2023 under the
Chairmanship of Additional Secretary Urban Development
Department w.r.t to the proposal made by Nagar Nigam,
Dehradun for increasing the capacity of Sheehambada
Processing Plant and purchasing of 58 Hooper/Tipper
Vehicles amounting to Rs 999.22/- Lakhs. In the said
meeting, the proposal was accepted with certain conditions.
The copy minutes of meeting dated 18.12.2023 is being

marked and filed as Annexure No.6 to this affidavit.

vii. That the Municipal Commissioner, Nagar Nigam
Dehradun, vide Iletter bearing no. 1885 (H) dated,
04.01.2024, requested the Fire Safety Officer, Dehradun to
conduct an audit/inspection of Sheeshambada Processing
Plant and Transfer Station situated at Kargi, to provide
suggestions for the installation of fire safety equipment as

per the safety parameters to ensure that fire safety

equipment installed in the Processing Plant are in

compliance with the safety standards required for a
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processing plant. The copy of letter dated 04.01.2024 is

being marked and filed as Annexure No. 7 to this affidavit.

viil.  That for the effective odour control, enzyme spray is
undertaken four times a day regularly. In this regard, copy
of the Log Book of the Enzyme Spray Report for November
2023 1s being marked and filed as Annexure No. 8 to this
affidavit.

ix. That M/s NACOF submitted an application for the renewal
of their CTO to UKPCB. UKPCB vide letter dated
04.08.22023, issued a letter granting M/s NACOF a
Provisional Consent Order (CCA) valid until 31.01.2024.
The copy of letter dated 04.08.2023 is being marked and
filed as Annexure No. 9 to this affidavit.

3) That the deponent is a responsible Government servant having the
highest regards for the Hon’ble Tribunal and orders passed by them.
The deponent has always made his sincerest efforts to carry out the

orders passed by this Hon’ble Tribunal in its letter and spirit and

e shall continue to do so in the future.

/] Raiender Singh gl \
f ’:” ’:1\{,! “""‘]te o ‘
{{ &3 Fepradun AgC &
e negno 19(03f20u_~
\ %\m. 17 2210 0FTI U

Verification: -

I, Gaurav Kumar, do hereby solemnly affirm and verify on oath
that the contents of the above affidavit in paragraph nos. 1 and 2 are

true to my personal knowledge and those in paragraph nos. 3 and are
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based on the perusal of records. Nothing material has been concealed

and no part of it is untrue. So, help me God.

Place: Dehradun

I, Aman Rab, Advocate, do hereby declare that the person making this
affidavit and alleging himself to be deponent is the same person known

to me from the perusal of the Aadhar Card No. 7397 7714 3778 gi/’
i

deponent Gaurav Kumar which he produced before me-in this ¢ase.

Solemnly affirmed before me on this day o ‘ January, 2024 at

Dehradun at about AM/PM by the deponent who has been
identified by the aforesaid person.

[ have satisfied myself by examining the deponent who understood the

contents of this affidavit.

The person has signed in my presence on the affidavit.

Notary

g(, }‘ This affiday &s swaern before me by

Shri.. |
ﬂmho is identified by Shru Af\d"‘?"% Ar,

at Dehradun ON.ucerencnncne

(Rajender 5%3@/)4:)36‘7

Advocate & Naotary. Dehradun
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~ Name of Project- Project for Construction of Strom
| Water Drain for Sheeshambada

Solid Waste Management Plant

at Selaqui, Block Sahaspur, Distt-
Dehradun

s a8,
APPROXIMATE COST- Rs-—-l—}558—LACS

YEAR -2023-2024

il
Irrigation Division-Vikasnagar
(Dakpathar) Dehradun

e
e —
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IRRIGATION Dy 401 -
IKASNAGAR (DAKPATHAR)

’ shambada Solid Waste Management Plant at Selaqui, Block
et wniﬂtl. Dchradun.
ABSTRACT OF COST
(sl | = Item of Work
No. s Unit Qty. Rate Amount
u—‘.—.—d

1 ‘Excavation in Soil using Hydraulic E

) Xcavator and T p
dlsposal upte 1000 m ,Excavation for roadwork i,llpper-f w!t: oty 6860,"_{&/ 40'13,/ 275086?@‘/
hydraulic excavator of 0.9 Cum bucket — soil wit

Y including cutting
m and side slopes, in
— _ €5, grades and cross-
2 |Providing and laying pitching Stone/boulder on slopes laid over

; . Cum 882.00{, 1511.40| - 1333054.80] -~
preparcd filter wmiedin as per drawing and technical specifications vl = =
Clause 1302

and loading in tippers, trimming botto
accordance with requirements of lin

3 |Providing and Laying of Mechanically Woven Doubie Twisted| Nos | 948~ | 7978.80 156390248t
Hexagonal shaped Gabions of galvanized steel, of size Qb “ Fs4P44p30
3ImX1mX1lm with two diaphragms at Im interval, having mesh

opening 100mmx120 mm, mesh wire diameter 3 mm for gabions,
edge/selvedge wire diameter 3.9 mm and lacing wire diameter 2.2

mm. (The work includes filling boulders in the gabions).
4 |Hand Packed stone filling in back of wallls including cost of all] Cum 308.(19, 979.19/ 301655.‘-22

materials, royality, T&P etc. complete as per direction of Engineer

L in- charge. (As per PWD Uttarakhand specifications) — 4 SFF40; 80
’ ota ; s
| Add 18% GST| =7p565- %
L Add 4% Contingency ‘;@WI@ 3
L [Total 155701265
Say Rs.(In Lacs) —H5-58—
TS I3
—-——_-_-__'—-"
< v =
AE-II © rferdEEY srfa=al
A.A.E ‘

Rrarg wos fAwaar
(BIHUIT) AEGT

CHECKED

| D.'{iik}mnaga'




IRRIGATION DIVISION-Q.IQ?

om Water Drain for Sheeshamb

—————————___ Distt. Dehradun.

SNAGAR (DAKPATHAR

&

ada Solid Waste Management Plant at Selaqui, Block Sahaspur,

t

Details of Measuremen
m/—— Item ‘Ws\\

No. 1 No. L w D/H Quantity
ion in Soil using Hydrauliec Erenor————___|
| |Excavation in |4 ulic Excavatop and Ti
f/ e djspusa.i upto 1000 m ,Excavation for roadwq-f}lppml
with hydraulic excavator of 0.9 Cum, bucket éapacisy in soj|
i ing cutting and loading in i
u?clud R o3 ? lngmtlpp_m, trimming bottom gng
side slopes, in accordance with requirements of lines, prag
and cross-s?cctlol_u,and transporting to the cmbankmc'n%m es
location With a 1ifl uplo 1.5 mang leadupto 1000 mas
Technical Specification Clause 3073 R
For Wire Crates and pitching Stone i,
x| 1 700.00{ (4.80+5.00)/2 2.00| 6860.00 |M° /
== 3 = Total] 6860.00|p® A
2 |Providing and laying pitching Stone/boulder on slopes laid ML
over prepared filter media as per drawing and technical
specifications Clause 1302
— 1|x| 28 | 25.00 2.80 0.45|  882.00{M’
L] Totall  882.00[p
3 |Providing and Laying of Mechanically Woven Double .
Twisted Hexagonal shaped Gabions of galvanized steel, of
size 3ImXImXlm with two diophragms at Im interval,
having mesh opening 100mmx 120 mm, mesh wire diameter 3
mm for gobions, edge/selvedge wire diameter 3.9 mm and
lacing wire diameter 2.2 mm. (The work includes filling
boulders in the pabions).
| [Top Layer 2|x] 233 466.00[Nos~
| [For Cross Wall 0.5/x| 28 14.00os
Total .00 Nos
4" [Hand Packed stone filling in back of wallls including cost of e
all materials, royality, T&P etc. complete as per direction of
Engineer-in- charge. (As per PWD Uttarakhand
specifications)
: 2 700.00| (0.3+0.5)/2 1.0+1.20)/2 5
Buck side of Wall 1/2{x ( 'I'o)l 1 301?020&;;23
a :
b
@ A.E.-II
AAE.
CHECKED

_‘Cﬁ;ﬁh siwz=al

Riard wws Rraes
(STHTARY ) SERIEH
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SCHEp AKHAND

7 LE OF Ratesg
SOR - MoRrp ,
1. No 5 For Bloc 31-A Sahaspur.a Year :- 2022-2
St escrj - £ =y _
e - EARTHWORK, EROSION CONTRoOL AND DRAINA:“O" | - tTmlwa Fl'rom.-ol:; 1:-_295
- Preparaticn of Foundation for Embankme t E o R T e ;A-n.
H Scarifying Existing Granylar g, n PR g

et 2 S
B S s

rface to a pg th i s
race to g dep& o‘f};go o Manual Means '

Mm and gjg | i ial wi
1000 Posal of scarified mater | with
M 38 per Technca Seecification Clause 3014,

i
Wia

Scarifying existing granular gy
alift upto 3 m and leags upto

24.50 Sqm
5 Preparation of Foundation

ar: . ' or Embankment
Scarifying Existing Bituminous Surface g 5 De
Scarifying the existing bituminous road surfac

. - . t i i
material with 2 ft gl 3 1 s e 1005 0 a depth of 150 mm and disposal of scarified 9.90
13 Construction of Embankment with Materia|

Sqm

N of other structures graded and compacted to meet 57.10 Cum

Construction of Embankment with Material Obtained from Borrow Pits

Construction of embankment with approved material cbtained from bomow pits with a lift upto

1.5 m, transporting to site, spreading, grading to required slope and compacting to meat 466.80 B
requirement of Tables 300.1 and 300.2 with a lead upto 1000 m as per Technical Specification

Clause 301.5

3 Excavation in Cutting in Soil by manual means with lead uplo S0m o
¥ Excavation for roadway in soil using manual means for camrying oTcu hc::ml s -
bankment site with a lift upto 1.5 m and lead upto 50 m as per Tec }
em
Specification Clause 302.3

in Soil wi zer with lead upto 100 m . _
352 Excavation in Soil with iEc;oit by mechanical means lnclud.mg cgmng':::qguﬂ?tﬂm He o
e (Oif roa:d\:?gankment uplo a distance of 100 m, including tri g
the earth to site of e

o to 1000 m
Tippers with disposal up g
cavalg; ::;vaﬁﬁol 0.9 Cum buckel capacity
ydra.u ming bottom and side slopas, In ) 40.10 Cum
mn::les and cross-sections, and bransporting
ra

%)

Excavation in Soil using I:iydra_zluime;
Excavation for roadwork in So! o
including cutting and loading in tip

A g as per /"'
with requir \ hfa“'s;rp! 45mand lead upto 1000 m as pe -~ =
accordance ) thlu x i 2 lit uplo
1o the embankment location ¥ 3
Ielohnical Spedﬂcﬂﬁo” Clause 302
e




ﬁ““7r-~ﬂgﬂ | (j)
WD UTTARAKHAND _

- SCHE
Du
Y LE OF RATES
sl. No. T wi( 31-A Sah Year :- 2022-23
et 141"PRQT-EC-T-'Q“WQRKS.%»%‘-E%E%—.-.:;;fn\x-:.;“a-;;e,.:w—?és.mpu"“ e , Effective From:-03-10-2022
;.-1—“""# va}ding and aning bOUlder a;);:‘;r:"u"? : AL’-';?: 3:'3‘233{'.’:":5{5'7".’{59-?!'%"f-.eenéz."r::\z' Tt i I TV pate | Unit
;veigT‘l! as per Table 1300.1, no fragme?\:1 F\:u]t e}f:tiun wilh g ne_ boulde:s;r:ni’n]m::nanz;dx}wﬁ%ﬁmﬁw{ﬂvﬁﬁ
rawing and techni . elghi ol
g and technical Specifications Clayge 13%1 ng less than 25 kg laig dry complete as per
Note “Noiine ek 1511.40 Cum
s . fequired far
account while making provisions for Iab’:;pﬂf ation of bed has been taken into
Providing and la '
i Sqm) cgnfomingnt?) i P o icidin wire crates with 4 mm dia Gl wirs (@ 32 Kgi 10
Including 10 per cent ex.tra fo?':apis;iziii::s}og ""ift“ % 100 mm mesh (woven diagm?ally)
. a
25 kg each as per drawing and technica speclﬂcati‘:n: ég::ebf;éiers Sk e s C.u "

NUt Lo B g p p

2. The analysis will by & large hold good for gablons

143 Providing and laying of apron with cement concrete biocks of size as per Table 1300.1 cast-In-

situ and made with nominal mix of M-15 grade cement concrele as per drawing and technical 5568.90

specifications Clause 1301 C.um

144 Single bamboo palasiding / walling of whole 2nd class bamboo (Jati or Bsthua) 75mm dia and
closely packed & driven including fitting fixing with hall bamboo kamis horizontally In three
rows with cane or tying with wire complete and struls 1.5 m apart longitudinally and providing
brush wood as per drawing and technical specifications Clause 1302.5

44-A Driven at least 900 mm below ground and 1200 mm above ground 782.30 Rmt
48 Driven at least 900 mm below ground and 900 mm above ground on average' 624.00 Rmt
15 Providing and laying pitching on slopes laid over prepared filter media as per drawing and
technical specifications Clause 1302 - cu"@
el Stone/Boulder _151140
bt Cement concrete blocks of size as per Tab
grade M 15 . L
e Brick pitchng set in cement mortar 1:4 e a5 perdraving and
= Providing and laying filter material undemeath p
technical specifications Clause 1302
Note:-Labour cost includes labou

_ e
Je 1300.2 castin cement concrete of £566.00 Cum

Itghing in slopes &M 207470  Cum

quired for timming of slope to proper profile and
I re

ing complete as per drawing and

147

cél
Providing and laying floonind |:‘3dog"5f
technical specification (?lau,s:_ o botaken s or d
(Cement concrete bedding :

pana no. §6 of 61
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b' ' . - MISCELLANEOUS Yoar:. 20zms
“No. or )

g W lock 31-A Sahaspur.A Effective From:-03.10.2022
19 Providing and La

| _Rate | Ut

| 7,978.80 No, @

‘ In the gabion - .

Clearance of Jang slides (Slip Clearance)g 5
Cl ides in soj
13?:;:1 ;f;;r;i ::fefstli? soil and ordinary rock by a bull-dozer D 80 A-12,

of the same on i i

bt Engineer—in-charge_ on the valley side complete as directed

Clearing of land sligg in hard rock re

boulders and disposal

complete as directed

110
1-10-1

52.10 Cum
1-10-2

quiring blasting for 50 per cent of the

of the same on the valley side (Using bull-dozer) 9240
by the Engineer—inﬂharge.

Slip CI.Bare'mce (by manual means) of loose earth and other small looss o
materials including disposal complete as directed by the Engineer-in-charge. ' Clim
Slip clearance (by manual means) of earth and boulders including disposal §¥ien "
complete as directed by the Engineer-in-charge, ' um
Slip clearance.(by manual mean§) of pouldem only including disposal 226,50 i
complete as directed by the Engineer-in-charge.
Setting Out (Construction of Reference Pillars, Back Pillars and Job Pillars)
Construction of reference pillars with RR 1:6 stone masonary and Plastered
with 1:4 Mortar, (totally under ground) of length ?Oﬁmrn, M_ﬂdlhIZOOmm and 58.20 No.
height 300mm) as per Fig. 1600.1 (b) and Technical Specification Clause
1602.1 of MORD specifications. ‘
11112 Construction of back pillars of RR 1.6 slone masonary and Plastered with
. 00mm, width 300mm and height 400mm of which 100 -
fipd Biitars sl AL SN ig. 1600.1 (b) and Technical 80 No,
mm shall be below ground level as per Fig. o
e 1602‘3fc;§10221:g:?n::onary and Plastered with
11 i ob pillers of RR 1: .
13 Construction of J 9400mm width 400mm and height 600mm of .Whlch 100 572,30 No.
1:4 Mortar, of length I v ol as per Fig. 1600.1 (d) and Technical
i groung 4eofMORD specifications :
Specification Ciau§9 e 350x100 mm on valley side of formation as per
Providing edge stones of Size ‘?50’; 1oe 160825 |
drawing and technical specification dacat chpit complete @s directed by the Engineer-
Cleaning of fully choked scupper an . .
In-charge and calchpit complete as directed by the
: ' ; er
M4 Cleaning of partially choked sCUpP
Engineer-in-charge.

Cum
1-10-3

1-104
1-10-5

111
1114

- 48.00 Nos

1 2,549.00 Nos
13

127450  Nos

<o

Dehradun DispE. &
eg Mo AGULIZUN |

O R ).12.0% 7 /
W £ 10-97 2210 09-122 o0
\ .‘\10

)
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l,‘éjéj SCHEDULE%QQ:ATES

b—r SOR:. MISCELLANEOUS
SL Ho' \

Year :- 2022-23
D i For Block 31.4 Sahaspur-A

Effactive From:-03-10-2022
1. - General ltemg - ——————_ | Rate | unit
Earthwork in Hil Roag (Hill Side Cutgn — e 500

Excavation in sojl in ki .
ion ‘I:r; sotlil In Hilly Argg by machanica|
Va - "y ] Eans
avation in sojl in Hzlly.Araa by mechanical maans Without

1-1-18 Nica
142

l.'Jlo 1.5m and a lead upio 60.30 Cum

23.40 Cum
Inary Rock by mechanical means not

using Dozer including cutting and trimming of —— Eaee

material with a |j

a8 Bst Clauss Y80S alift upto 1.5 m and lead upto 20 m

143 Excavation in Hilly Areas in Hard Rock requiring blasting

14-3-A Excavat:.on in hilly areas in hard rozk requiring blasting, by
mechanical means without using Dozer , lift upto 1.5 m and

_ 25370  Cum
disposal of excavated rock upto a lead of 20 m as per Clause
1-1-38 Extra for Every Additional Lift of 1.5 m or Part thereof 4590 Cum
12 Excavation in foundaticn for retaining, breast walls etc, in all types of soils and rocks
including all lead, lift and disposal of surplus material as per direction of engineer - in 15430 Gumn
- charge, as per drawing and technical specifications Clause 305.1 of MORD :
Specifiction
3 Random Rubble Stone Masonry laid Dry, in breast walls, retaining walls, etc.
i i i i lete as per
including supply of all material, labour, T&P and royaltiies etc. comp p 2.185.00 B
drawing and technical specifications Clauses 702, 704, 1202 & 1203 of MORD
Specifiction PR
4 Random Rubble Stone Masonry laid in 1:6 cement and sand mortar, in breast walls,
s including supply of all material, labour, T&P
relaining walls, parapels, scuppers, elc. including ) b 3,701.60 Cum
g - ; i d tachnical specifications Clauses
and royalliies etc. complete as per d’f"_"“:.'“g -
gcifiction _
702, 704, 1202 & 1203 of N,IORD P including cost of all materials, royality,
5 Hand Packed stone fillng in back of wiallls inclucind PWD 79.40
T&P elc. complete as per direction of Engineerin- charge. (As per 979. Cum (%
Uttarakhand specifications) . v of all material, labour, T&P elc.
16 Consm:ﬁion of coolie y;ia;::gg :;GJ;J:TJ% r:U:SPgBr direction of Enginear-in- ch_arge. 1,375.40 Cum
required for proper com o i
(As per PWD Uttarakhand specifications) 50 insizo wilh Gl wire conforming o
L Providi d laying of wire crates 3.00x1,50x1.901r ith stone boulders. as per
roviding and lay 9. 0 5 150mm mesh laid Wi Sl
1S: 280 & 15:4826 in 150M™ r PWD Uttarakhand specifications)
direction of Engineer-in- charge. (As pe 1,640.00 Cum
3 Gl wire 10 gauge BWG 184070  Cum
1’7‘2 G| wire 8 gauge BWG Woven Double Twisted Hexagonal shaped
4

Providing and Laying of Mecgzr)\ic;l'“ﬁlze A AmX im with two diaphragms at im
coa

ire di Jmm/3.7mm, 8,178.80 No.
Gabions (Zinc plus PVC : mesh wire diameter 2

i x120 mm, k . e
Wl g et opet:lng;:(;";mmm and lacing Wire diameter 2.2/3.2 mm. (
edge/selvedge wire diameler -

jons).
ludes filling boulders in the gabion )

Page 2 of 16
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i -~
;}‘":.lq),,“,lfaq,\-pm.fll) Work Ocdor ﬁﬂ'ﬁﬁ-—{ﬂ,ﬂq [QB
Prof Absar Ahimad Kazmli
Civil Eugincering Departmont
UT Roovkeo Uttarakhand

Subjects =

u“"dI:ucmThn I;ro}ect of salld waste, processing, composting and sclentific Landfill (SLF), disposal system In

( perate and transfer Mode (BOT)" for antire clty's municipal solld wastes at Sheeshambada Site.
Quantification/Estimation & Quality Analysls of stored RDF/mixed wasto at processing plant site.)

Reference:
1. Letter No. 1061(H) dated 02/08/23 of Nagar Nigam Dehradun,
2. Yourlctter dated 4h August, 2023."
Dear Siv
This refers to your letter-dated 4" August-2023 whereln you proposed the rates for quantification &
characterization of stored waste at the Sheeshambada processing site. Nagar Nigam Dehradun Is pleased to
lssu:_'“ ;Mork order to Civil Engineering Department IIT Roorkee Uttarakhand on following terms and
conditions:

A) Scope of worlc:-
1. Estimation of Legacy waste In terms of Volume and welght by drone survey.

2. Ssampling of waste at five locatlons at three d\fferent depths. (Total 15 samples)

3. Analysls of 15 samples for characterlstics/Components such as Textlle, wood, Rubber,

metal Glass, Stone Ceramilc,
4, Ana|ys‘s of 15 samples for Bulk denslity,
5. Analyslls of 15 samples for larger fractions, l.e, »3
Ash Chlorine, Sulphur
6. Analysls of 15 samples of fine fractlon,
conductivity, Carbon, Nitrogen, phosphorus, Potasslum,
| Chromium, Copper, Lead, Mercury (mg/kg), Nnickel (mg/k) ZInc (mg/ke)
1’ 7. Analysls of 15 Samples 4-30 mm feaction for Bulk density, Molsture Contents, Slze Distribution
g, TCLP Testson 15 samples of 4-30 mm and 15 Samples for <4 mm Fraction

B) Time Frame: within 3-4 month atter the recelpt of fee
C) Consulting charges: Rs 12.0 Lacs (Rs. Twelve Lac + 18% GST

u are required to start the work from wl-Dln one

Leather,

molsture contents, and size distribution.
o mm for calorlfic value, Molsture Content,

i.e.,<4 mm for Denslty, pH, Moisture, Color, Odor,
Heavy Metals (Arsenlc, Cadmium,

Rarenae

19ET Singh oo

Dei gf’fbf'?eg* recelpt of this work order, Yo
Shradun Oisge ©

o)
| R .
| ﬁliﬁjf‘ni :‘-bef}‘t}h

Plense acknowledge the
eck as per terms mentloned above.

Chief Munlcipal Hgdlth offlcer
Nagar Niga pehradun

Copy to:-
1 Municipal commissloner, Nagar Nlgam Dehradun
bt 2, Senlor Finance Office, Nagar Nigam Dehradun .
P /1
er
' QC? E\l A0 ubo 390 L\:L—N chief Munlcipal Hé? - CJffn‘cun
Nagar NIEa™ Dehra
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sampling at 11" December, 2023
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ing and monitoring at 28" December, 2023
sampling
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ﬁ/ﬂm\ Uttarakhand Pollution Control Board

“ ‘. Gaura Devi Bhawan 46 B IT Park,

N\ 1/ 4 Sahastradhara Rd,

) Dehradun, Uttarakhand 248001

Phones : 040-23887500 Fax: 040-23815631

Provisional Consent Order (CCA)

Application No-1143281 Dated: 04/08/2023

Ref No-5719/UEPPCB/Dehradun RO/Dehradun/CTO/1143281 Valid upto: 31/03/2024

Besides streamiming and simplitving of regulatory regime,Uttarakhand Pollution Centrol Board has taken initiative in from of introduction of Consolidated

Consentund Authorization (CC&AY which provides for a one shot application and elearance of the consents under Water Act,Air Act and Authorization under

Hazardoes Wastes Rules for a period of 5 years.Consolidated Consent and Authorisation Board issues consolidated consent and Authorization to an industrial unit

for aperation af plant carrying out industrial activity specifying following conditions,

Consolidated Consent and Authorisation

In exercise of the power conferred under section-25 of the Water (Prevention and Control of Pollution) Act-1974, under section-21 of the Air (Prevention and
Control of Pollution)Act-1981

and Autherization under rule 3(e)& 5(5)of the Hazardous Waste (Management, Handling and Transboundary Movemenl) Rulesi; 22008 framed under the
E(Pyac-1986

Aud whereas Board has received consolidated Apphcation No.(ClO:CCA-Renew) 1143281 and Dated 21/07/2023 for the consolidated consent and
authurizstiontCC&A) of this Board under the provisions / rules of the aforesaid Acts Consent & Authorization is hereby granted as under
CONSENT AND AUTHORISATION : (under the provisions / rules of the aforesaid environmental acts)

To

M/s NACOF MSW Processing and Disposal Facility Shishambada

Plot no 6kha 18 Khas 19 20 22 Ka and 23 24 25 26 Ka Shishambada Vikasnagar Distt Dehradun

Tehsil: Vikasnagar

District: Dehradun

Phone No: 7903775650

Consent Order Ne: 1143281 Renew Valid upto: 31/03/2024
All Conditions under the AIR ACT-1981 WATER ACT-1974 HAZARDOUS ACT-2008 shall be Applicable o you as mentioned

in the detailed Consent Order *#*

GENERAL CONDITIONS :-

) This order s provisional order and detarled arder 1s constdered as final.

b) Al the conditions & provisions uader the Water Act 1974, the A Act 1981 and the Environment (Proteetion) Avtigb:1986 and the wles made there under shall
b complied with

o) Allthe conditions & proyvistons under the Hazoidous Waste (Munsgement, Handling and Trans boundary Movement) Rules 2008 as amended shull be complicd
A Uhe applicant shall provide pertholes, Jadder, platform vte st chinnney(s) fo monitoring the ai ennssions and the sume shull be open for inspection tofand for
tee of Boardip!ss stalf The chimney(s) vents attuched to vanos sources of ennssion shall be designed by numbers such as 8-1, 5-2, vic. und these shall be
pamteds displayed 1o faeilitate )lenufication |
¢} The mdustiy shall take adequute measures for coutrol of noise levels lom its own sourees within the premises su as 10 mantain ambient wir quality standurds in

pect ol norse o less than 7S8B(A) durmg day time and 70d13(A) during wight time. Daytime is reckoned in between 6w, and 10 pm and nightante
pesPeL . o E L
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rechoned between 10 pm. and 6 an,

1 In case of change of ow i
Y nersh1pmmnagcment the name and address of (he new owners/ partners/

mentioned

directors/ proprictor or equipment or working conditions as

in the consents 5 i
sents form / order should immediately be intinmiated to the Board.

) Industry shall have to displa 2 1d i
play data outside the main factory gate with regurd to quantity and nature of hazardous chemicals being handled in the plant, including

waste water and air emissions and solid hazardous w

h

astes generated within the fuctory premises.

) The CCA shall be produced for inspection al the request of an officer autharized by the Uttarakhand Pollution Control Board.

1) Any unauthorized change in personnel, equipment or working conditions as mentioned in the CCA order by CCA holder shall constitute a breach of this CCA.
1) Adequate plantation shall be carried out all along the periphery of the industrial premises in such a way that the density of plantation 1s atlcast 1000 trees per
acre of land and a green belt of § meters width is developed.

K) The applicant shall have to submit the cturns in prescribed form regarding waler consumption and shall have to make payment of waler cess to the Board

under the Water Cess Act- 1977,

*%* Note ; ACT-Specific, Industry-specific, Area-specific Conditions
alongwith Product,Waste water effluent details shall be precisely
mentjoned in the DETAILED Consent Order.

*¥% Note :This is only provisional communication. The final
Consent/Authorization in hard copy with duly signed by competent
authority shall the final and valid Consent/Authorization.

For and on behalf of
Uttarakhand Pollution Control Board

Member Secretary
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